EASTERN ZONE BENCH AT KOLKATA
ORIGINAL APPLICATION. NO. 74/2017/EZ

IN THE MATTER OF:

BEFORE THEHON'BLE NATIONAL GREEN TRIBUNAL

MR. TAl MAYA Petitioner
VERSUS
UNION OF INDIA & ORS Respondent
INDEX
SI.LNO PARTICULARS PAGE NO
1. | ANNEXURE-A 1-49
True copies of the Joint Committee Inspection
Report
2. ANNEXURE-B 50-51
National Highways Infrastructure Development
Corporation (NHIDCL) has filed a SLP before the
Hon'ble Supreme Court of India. True copy of the
diary No.27618/2022 of SLP dated 02.09.2022
Respondent No.4
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH AT KOLKATA
O.A.NO. 74/2017/EZ
MR. TAl MAYA
VS
UNION OF INDIA & ORS
Affidavit on behalf of Respondent No. 4 (ARUNACHAL PRADESH
STATE POLLUTION CONTROL BOARD) in compliance of order

dated 09.05.2022.

1.1, Smt. Koj Rinya, IFS, daughter Shri Koj Tajang aged about 40 years
working as Member Secretary, Arunachal Pradesh State Pollution
Control Board, and am duly authorized by competent authority to
make this reply on behalf of the Respondent No-4, Arunachal
Pradesh State Pollution Control Board, and here by solemnly state

and affirm as follows :

2. That, | have gone through the order dated 09.05.2022 passed by
Honble NGT, Eastern Zone, Kolkata and have understood the
contents there in. The State Pollution Control Board has been

made the Nodal Agency for coordination of the Joint Committee.

True copy of the inspection report of the Joint Committee is

enclosed herewith as ANNEXURE-A.

3. The National Highways Infrastructure Development Corporation
(NHIDCL) has filed a SLP against the imposition of Environmental

Compensation of Rs.10 Cr (Rupees Ten Crores) before the Hon'ble

Supreme Court of India.

True copy of the diary No.27618/2022 of SLP dated 02.09.2022 is

enclosed herewith as ANNEXURE-B.

Member

Arunachal Pradesh State Pollution Control Board
Member Secreta
State Pollution Control Board
2 of 3 Govt of Arunachal Pradesh
Naharlagun-791110
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VERIFICATION

L the deponent above named. do hetelyy verified at
Nahatlagun on this . day of October, 2022 that the
contents of my reply atfidavit are true and cotrect to the best of my
knowledge and belief. No part of the same is false and no material
has been concealed thetefrom.

- \© \'ﬁ/
DEP\(/)R{(\I?\:‘ \

Member SeCrelary

Arunachal Pradesh "ﬂgﬁ fmﬁ‘ ontrol Board
pot ton Cortrad \

Sate
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Date; 20-09-2022

To,
Sri Tapek Riba
CCF, Banderdewa & Member Secretary,
Pollution Control Board
Arunachal Pradesh-791110

order dated
Sub: Joint Committee Field Inspection Report dated 19.09.2022 i compliance of

_ - Mr. Tal Maya
09-05-2022 passed by thie Hon'ble National Green Tribunal in 0.A.74-2017- Mr. Tai May
-vs- Union of India & Ors,

Sir,

With reference to the subject mentioned above, It Is to inform you that the Joint
Committee Field Inspection Report dated 19,09.2022 (Enclosure-l) which was signed by the
committee members was filed by this office on 20.09.2022, before the Hon’ble National
Green Tribunal, East Zone in the above-mentioned case,

However, the Judicial Section of National Green Tribunal, East Zone, communicated vide
its e-mail dated 20-09-2022 (Enclosure-1) that the Field inspection Report may kindly be filed
in form of Affidavit. The State PCB being the nodal agency as per the directions given in order

dated 09-05-2022 (Enclosure-lll) It was further informed that the Nodal Officer (State PCB) is
required to file the Joint Committee In form of Affidavit,

Therefore, you are requested to do the needful. This is for your information and
necessary action. A copy of the Affidavit alongwith the annexure (Joint Committee Field
Inspection Report dated 19.09.2022) may be provided to this office at the earliest.

Kindly acknowledge receipt of the same.

Enclosed as stated above.

Your’s sincerely
Me Lboot Pl
N0 = 0T=2429
MEHBOOB ALAM
Legal Assistant
IRO, Guwahatl

Ministry of Environment, Forest
& Climate Change

-

Memb%a (I'R g ”&nr
Y %

State Pollution Control Board
Govt. of Arunast ! Pradesh
Nabsidaguns 30

]
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F FIELD INSPECTION REPORT
" AL PRADESH

ON MUCK DISPOSAL SITE IN THE STATE OF ARUNACH

In compliance of Hon’ble National Green Tr.ihunal .
in the matter of “Tai Maya — versus Union of India & Ors
OA No. 74/2017/EZ vide order dated 09-05-2022

Submitted ; 19.09.2022

Membe ta ~/
State Pollution Comral Board v/ Q*/,l\é'
\ AN

Gm_ ﬂ_‘fﬁluq_.-l -"‘...'dl .lp ‘\‘ \-_:‘i-
l‘i&nu...,‘,.u cwinl0 - \ 1{:{*6\% Q‘S{é
N
*g(a 3 GﬁQ\\ o
OPpi\s
%\@\‘a‘% (\35\
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‘Background:

instant
. as filed the 1
The fact of the Case / matter is that the applicant is a social activist and b

e in which roS3
litigation back in 2017 against the development projects undertaken by the Sta R Forest
violations of environmental laws like Environment Protection Act, 1986, Water Ach ate Change is
Conservation Act, 1980 were alleged. The Ministry of Environment, Foresl'& Chmdortion of the
also one of the respondents in the case. Further allegations were made that in some p DPRJP&P);
road, new alignments were proposed as per Detailed Project Reports / Plan & Profiles ( e
and assessment of the affected forest lands required to be diverted for non-forest Jands use W€ ot
but the User Agencies and Contractors have not followed the proposed alignment and FlaVC J ¢
widened existing roads/alignments and no re-assessments were done. The user agencies made
fraudulent bills and the quantity of work as proposed and construction on ground does not match.

Introduction:

Hon’ble National Green Tribunal, Eastern Zone Bench, Kolkata heard the matter (OA I*{O-
74/2017/EZ) of “Tai Maya — versus - Union of India & Ors’* on 09-05-2022 and constituted a Joint

Committee to examine and investigate the Muck dumping site in the road construction project of
Arunachal Pradesh.

The Hon’ble Tribunal directed vide order dated 09.05.2022 to form a Joint Committee to
undertake tasks mentioned below:

1. Undertake visit to the sites and interact with the project proponents, their agencies and
other stake holders.

2. Decide upon action to be taken for the violations, compliance of the environmental
norms as well as fixing accountability for the past violations including restoration of
environment.

3. Assess the compensation, prepare and approve the action plan for restoration of
environment.

4. File its action taken report of compliance status as on 31.08.2022 by 15.09.2022 by
email at judicial-ngt@gov.in

In compliance to the Hon’ble NGT order, Arunachal Pradesh State Pollution Control Board
notified the constitution of the Joint Committee vide order dt. 25-05-2022 comprising with
following members:

i. Shri W. Longvah, IGF (C), Regional Officer, Integrated Regional Office Guwahati
MoEF&CC :

ii. Shri M. K. Choudhury , Regional Director, CPCB, Shillong

iii. Shri N. Tam, PCCF (WL&BD) & CWLW representative of PCCF, Arunachal Pradesh.

iv. Shri P. Ringu, CCF, Central Arunachal Circle, Pasighat representative of PCCF, Arunachal
\\{&, Pradesh for represent Central Arunachal Forest Circle .

v

. Shri Tapek Riba, CCF, Banderdewa & Member Secretary, Pollution Control Board

Arupachal Peadesh.
\\v WV R
\ “\')5) \!\P‘G\ 0@"% 2 j‘\’L/ -
\f-'\\ \\ﬁ' \ \G | Boar )

OOV 2N pR — Contro
fc-‘!\?'“aga‘ '\P\\P\G Sgtﬁfg‘f‘ﬁuﬂacm‘. Pragesh
A\ \ 0 “ahamgun-'f‘.nﬁ
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roved
: as per app
Stipulated conditions in respect of muck dumping for road construction P

forest clearance:

d
; g uck generat€
( I, ‘The overburden shall not be dumped outside the width of the T‘J'fld' rhtzsn;ind in no cas€
in the earth cutting will be disposed of at the designated dumping S1

the muck/debris will be allowed to roll down the hill slopes.

of suitable species shall be

2. ‘The muck dumping area shall be stabilized and plantation the supervision

carried out over stabilized dumps on the cost of the user agency under
of State Forest Department.

over the natural streams/rivers/canals should
ourse of the water, does

movement of the wild

3, ‘The designing of culverts/ bridges, if any,
be done in such a manner that it does not hamper the natural ¢
not give rise to water logging and also does not hamper the

animals.

s like retaining walls, breast wall and drainage

4. All the site-specific engineering structure
e stability of the

shall be constructed to avoid any soil erosion and to provide slop
concerned hills.
Details of road stretches as per the forest clearance proposals of designated dumping site
(Annexure -1)
Petitioner’s Allegation: Non Compliance of EC and FC condition in regards to muck

dumping:
In total 6 projects are under allegation for violations of the aforesaid enactments, rules and

regulations and the Project are implemented without approved Muck disposal Plan

The name of the Projects are: B f}
\ }-?
SI | Name of Name of Name of Contractors Petitioner’s /
No. | Projects User Allegation
Agencies
1. | Akajan- National M/s. Jugal Kishore Mohanta Project going on
Likabali- Highway (JKM) Ivory Enclave, RGB Road, | without approved
Bam Infrastructure | Guwahati, Kamrup, Assam Muck disposal
Development | 781021 posi Ham
Corporation
Limited M/s. TK Engineering Consortium
(NHIDCL) | Private Limited Model Village
el
(TKECPL), Naharlagun, Itanagar, “3:;““
Arunachal Pradesh 791110, 5\3& ot
GO et
2. | Yingkiyong- | PWD/ M/s. Jugal Kishore Mohanta i
: Pro i
;\)dap;hng- NHIDCL (JKM) Ivory Enclave, RGB Road W'it}]lf)?ti(:gﬁjgnd
asighat Guwabhati, Kam ’ . .
it rup, Assam Muck disposal Plan
)

' L
| ) 3 - Tv”’_‘Te_J
(j"\/ Nhas o Mﬁﬁﬁﬁ;@#

C
eV (G R
\\3“3(53 I\ pnP
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MJs. BSCPL, 8-2-502/1/A, JIVI
Towers, Road No.7, Banjara

Hills, Hyderabad, Telangana

500034,
3. I’asig_ha[. PWD M/s. Puna Hinda Construction P r oject gOIﬂ&:»JS::
Pangin /NHIDCL Private Limited, C/o Times Video without appr

: n
l.ibrary, Akash I)ccp, PO & PS Muck dlSpOSﬂl Pla

Itanagar, Arunachal Pradesh
791111

M/s. TK Engineering Consortium
Private Limited Model Village
(TKECPL), Naharlagun, Itanagar,

Arunachal Pradesh 791110. —
4. | Papu-Yupia | PWD M/s. TK Engincering Consortium | Project completed
(Wild Life Private Limited Model Village without approved
Zone) (TKECPL), Naharlagun, Itanagar, | Muck disposal Plan
Arunachal Pradesh 791110.
5. | Police HQ- | PWD M/s. TK Engineering Consortium | Project completed
Chimpu Private Limited Model Village without approved

(TKECPL), Naharlagun, Itanagar, | Muck disposal Plan
Arunachal Pradesh 791110.

6. | Chimpu- PWD M/s. TK Engineering Consortium | Project completed
Holong Private Limited Model Village without approved
(TKECPL), Naharlagun, Itanagar, | Muck disposal Plan
Arunachal Pradesh 791110.

Site visit and observations by the Joint Committee:-

The committee carried out site inspection during the period 05.07.2022 to 10.07.2022 of all
the roads mentioned in the NGT order dated 09-05-2022 and made observation of all the designated
dumping sites. The detail list of GPS coordinate of the muck dumping sites are enclosed as

Annexure [. Y.
1. Muck disposal Hemhef tari‘“ d
1. Yingkiyong- Mariyang-Pasighat ( site visited on 06.09.2022) Sg\il"“jt %

On the date of site visit 06.09.2022, active muck dumping was not obscﬂ%m ?h; dumps
are covered with natural vegetation covered by herbs and shrubs and some places with trees, It
may be assumed that before 5 to 10 years at the time of construction phase large quantity of
mucks generated from road widening project. Muck dumping plan was approved in the FC
clearance proposal.

The public hearing was conducted with the Zila Parishad member in presence of Circle
Officer of Mariyang on 06.09.2022. “ké'

. N\
. }"Llf \&L\\ 6\% v\g@
@ﬁ \03\ C:\Q\
“ﬁc&% s\t"
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(ii)Akajan-Likabali-Bam (site visited on 08.09.2022) sentific manrl?r

i nsc
rdly inant ¢ the top soil:

The generated muck are continuously being disposed haphaza .
f nutrients O

leading to number of other environmental issues such as loss O
destruction of vegetation leading to deforestation, siltation of rivers and stream.

The Public hearing was conducted in Basar and Likabali in respect O.f Aka:]a 1 crops due
road wherein local residents had raised complaint on destruction of then: agricu tur(; sad. The
to improper muck dumping by choking the natural rivers /streams in this stretch of roac.
grievances raised by the local residents has been appended (Annexure 111 A & B).

n-Likabali-Bam

Gross violation of muck dumping plan was observed in this stretch of road. Photographic

evidence has been annexed for kind perusal of the Hon’ble NGT (Annexure IV).

(iii) Pasighat to Pangin( visited on 07.09.2022)

ites though it was observed that the

The muck dumping was carried out in designated s
rected to

encroachment in certain sites has been taken place. The concerned DFO has been di
remove the encroachment and take possession of the forest land. In one instant it was seen that
change in user agency without permission of Central Govt from PWD to NHIDCL.

(iv) Pupu-Yupia(Wild-Life) ( visited on 09.09.2022)

The road stretch from 0.00 km to 7.00 Km has been involved in NGT case and muck has been
dumped in the private land. Terrain is undulating to hilly. No improper muck dumping site has been
observed during the committee visit.

(v) Police HQ-Chimpu

The land transferred from BRTF to PWD without permission of Central Govt for change in user
agency from BRTF to PWD.

(vi) Chimpu-Hollongi

The above three roads were visited on 09.09.2022. It was informed that project was completed on

2017.

The committee observed that no Forest clearance and wildlife clearance has been obtained for

additional 37.30 ha Chimpu Nallah to Holongi (from 2.75 km to 20.37 km by PWD in Papumpare uj‘:} /
district (four lane specification) and the matter in court. However, no violation of muck dumping {

plan was observed Chimpu Nallah to Holongi.

The muck dumping sites in respect of road stretches above at (iv), (v) and (vi) is naturally stabilized
with the growth of herbs, shrubs and trees. Proper drainage system needs to be provided to ensure
un-obstructed flow of runoff into the river. The muck dump site should be compacted for better
stability and provision of garland drains around to prevent passing run off through it.

o o creta
Slope stabilisation and revegetation: n i) e a:
Govyt. of Arunachal Prades

Due to widening of road construction project maximum numbers o - R 0
slope towards the Siang river/other water body angles ranges between gOT: c8]; gsn:f:: (hﬂVlll{ghlﬂéﬁu“ o
designated dump site distance less than 30mtr from water body in the way to Yingki 3pprox,? And
Pasighat and Pasighat-Panging road. Where due to unscientific disposal of mUCkSca}’Ong-Manang-
the ecology of the area and also increase the sedimentation in the river bed and ?‘j:tliia:nage .

e

. N
| 0/
—_— > % \ W \‘3“ N
/Z,_—:’ }b \ \\\)\\\\e\x\%&,
(J\\\ ‘ga?;v_c,?‘
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: : biologica
potential threat to the nearby water body. The committee recommends the adoption of

i i dis osal
and engineering measures (o stabilised and rejuvenate by project authorities at the mucks disP

c1d s o g iy 3 . enta{ion
site by constructing gabion wall, retaining wall proper drainage system, 10€ wall, sedim
piths and vegetative methods,

2, Signage and demarcation:

The signage
muck disposal site
boundaries and displ

; . he
and demarcation of diverted forest land and erection pillars of boundary of th
has not yet fixed. The concerned DFO should immediately demarcate the
ay board with detail inf ormation at the cost of user agency.

3. Land slide / Road cutting:

Road cutting in the hill slope is a sensitive issue which lead to the maximum area of land
slide under new road construction project compared to virgin hill top. Some of the land slide
occurred during rainy season due to cutting road without any scientific study. The committee hold
the user agency that responsible for triggering land slide and damage of environment. Cutting of
hill top was not observed in benching pattern where during rainy season highest land slide occurred.
Nearby land slide area a catchment area need to be developed for arresting sediments. In fact, there
should have proper Standard Operating procedure (SOP) for the contractors for such activity of

slope cutting and preventing natural springs. However, no such SOPs are available with the
contractors which should be made available to the DFO concerned.

4. Diverted / blocked the natural drainage :

At the Gobuk area about 4.3 km Yingkiyong from the natural water body diverted for
agricultural irrigation purpose blocked by natural drainage / course of nallahs by the debris /
boulders thereby changing the natural course of the nallahs causing erosion to the natural slope

towards Seng river side, as a result destroy the local eco-system (land & water) remedial action
required.

5. Environmental clearance:

Project has not obtained the EC for this road construction project. They have informed EC is —
not required for less than 100 Km road construction project. However, it was observed that
construction of road from Yingkoing—Mariang- Pasighat FC has obtained for length is about 0.00
km to 130.384 km where project has not obtained the Environmental clearance as per
environmental protection act 1986, EIA notification 2006 and 2013.

6. Water and air pollution: (Report attached as annexure-II): Memba‘ c:\et:g‘ -
7. Interaction with public: su;ﬁsg:lmnacha\ Pradesh
Nahariagun-791110

The joint committee discussed the issue of muck dumping with the Zila Parishad

member at Inspection Bungalow, Mariyang on 06.08.2022. On dated 08.08.22 5 huge
public gathering and interaction has been made by committee at the circuit house Basar

in presence of concerned district authorities, Leparar.qg)istrict in the matter %@aut the
Q}-
6 — r}() \%\ N
RS s e \&\M\@\\?‘G GO“QJI}
- NG -
o = SO e U
< \%@Q N2
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. On dated 09.08.22
impact ol muck disposal in the waler, fishery and agricultural ﬁcld‘- - due to muck
public interaction was conducted at Forest guest house [ikabali on lmpacfs d copies of
disposal. In this regard villagers of Leparada and Likabali have submitle Josed a8
memorandum to the joint committce for further necessary action. (Eneie’
Annexure =111 A & 111 B)

) A . . 'a. T nc by
8. As per the observation the road construction from Likabali to Basar is bclf‘b £ ds to
NHIDLC and Bame to Along (now Aalo) by Highway depart of PWD which nee
be ascertained.

Recommendations of Joint Committee:

i) Stringent monitoring mechanism should be in place regularly oversee and take
corrective steps on all the ongoing roads construction in the State of Arunachal Pradesh.

i) Prior to road cutting the contractor should ensure construction of gabion wall, retaining
wall, ete to prevent muck from rolling down the slopes.

iii)  The top surfaces and slopes of dumping sites of all dumping areas needs to be protected
by vegetation cover. In order to stabilize the slopes, the biological measures which
includes compaction, plantation, soil treatment, turfing, placing of coir mate/ aluminum
mate, uses of hydro seeding, spreading of seed balls. etc. which need to be taken up
immediately, if not simultaneously.

iv)  Checking the air and water quality of the affected arcas should be made mandatory. Any
project activity causing air and water pollution needs to be continuously monitored.

V) Environmental clearance is mandatory for road Yingkiong-Mariyang- Pasighat, (0-16-
130km.) where project proponent should have submitted a copy of EC rded by r‘\sl/
MOEFCC, Govt of India. c{> W

Monitoring of Environmental Damage as under: 3
2
The committee recommends quarterly monitoring to assess the Environmental Damage ﬁ:ﬁ%
to impact of muck disposal of the road construction project and send report to the PCCF, Govt. of |
Arunachal Pradesh, Member Secretary SPCB, Arunachal Pradesh, and Integrated Regional Office WL’ )
Guwahati, MOEFCC Govt. of India as under:- j W

(i) The PCCF(WL) or his representative and APSPCB will monitor Papu - Yupia, Police HQ
and Chimpu - Hollongi sectors and report any violation in regards to EC and FC.

(ii) The CCF Pasighat or his representative and APSPCB will monitor Pasighat -
Mariyang, Pasighat - Pangin, Bame - Likabali - Akajan and report any violation in regards
to EC and FC.

As regards compensation to crop damages, etc., the user agency should pay the cost of
production of Agri / Horticulture products per hectare per annum as per the rate recommended by
District Agriculture Officer/District Horticulture Officer/ District Fishery Officer through the
respective Deputy Commissioner of the districts.

Environmental compensation: !

% g }\f\’*
———

Membe. reta
State Pollution ontro:-écézad
Govt. of Arunachal P‘Ir1a0
Nahar\agun-791
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In light ol the observation above the committee rccmmncnd
deposit an amount of Rs 3.00 ¢r with the Arunachal Pradesh State P

interim penalty for compensating the environmental loss due (o haphazard muc

-d
DFO  and  concerme
o Sate pollutio

in regards to Akanjan-Likabali-Bam  Road,
comprehensive mitigation plan in consultation with Arunachal Pradesh

Board which will be approved by the PCCF & 1oFF, Govt of Arunachal Prades

mitigation plan will be funded by the user agency, i.e. NHIDCL.

The expenditure incurred during the preparation of comprehe

monitoring of roads will be drawn from the interim fund deposited by the user agency ’

with the APSPCD,

Enclosures:
Annexure: |
Annexure : 11

Annexure: IINA & III B :

Annexure: 1V Photographs of project site visit

Signature of committee members

N g e
Shri N Ta Shri P Ringu,
Principal Chief Consefvator of Forests ~ Chief Conservator of Forests,
(WL&BD) & CWLW, Central Arunachal Circle,
P Arunac’hal I’radcsh.f Pasighat.
peapal Lrsertans e anoe.of fores
ek r;.-m}"ﬂ‘ ¢
Yy
Shri M. K. Choudhury,

Scientist ‘F” & Regional Director,
Central Pollution Control Board, Shillong

4 that th
ollutio

541

/ 1l
¢ user agen cy %dha&
n C ‘ontrol Boar

;’ d[jmpln" pg(,.lau?

ccyp will
0 (J,mml

1. The total cost of

nsive mitigation plan and

e, NHIDCL

Details of road stretches as per the forest clearance proposals

Water Quality analysis report of Siang River.
Copies of the memorandum submitted by villagers of
Leparada Dist. & DFO, Office Likabali

.
e

|
LY
lMJ/T/.

Shri Tape Riba,
CCF, Banderdeu.a & \Icmber

Secretary, P
?ﬁ&ﬂ!

Board
m"\af\agu

Shri W. Longw IGF (C),
Regional Officer, lmegralcl.d Regional Office,

Guwahati, Mo

AW

&CC

<~ r“.

s‘\ +
@@wq\%

ber <
3’6(:{1‘&10!\ : :rg%zg;‘d 8 ;} ‘&‘
Arunachal Fr Q‘
G0 Ng:\ariagun 791110 @
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®

Annexure -]

Details of road stretches as per the forest clearance proposals

’ﬁ b Fo Prf::?itw Muck | ek Date of Final
sL. | ofthe Road Area |Length ran dumpin ate of Fina
No. |propo| chainage (ha) [k:n; KC Eo U::‘ ancer Plapn ¢ dumping | Date of IPA Approval Resmanes.
sal agency po:‘s::sln (Yes/NO) sites
1 2 3 4 |5 6 7 8 9 10 11 12
1 Akaj | 12.00 km- [6.14 |10 NA | BRTF | NHIDC |YES Utilized [21.01.2013022.09.2014 50,000 Cum generated muck to be utilized for filling
an- | 22.00km L for section of 0.00km to 12.00 km on Akajan-Likabali road
Lika filling (*Permission for change of user agency from BRTF to
bali- sections NHIDCL obtained from Central Govt)
Bam of 0.00
km to
12.00
km
22.00 km- [16.20 |18 NA |BRTF | NHIDC | YES Area 09.07.201|12.09.2017 Inspected GPS coordinates
40.00 km L approve 4 (a} MDP atSiji
d 9.80 ha 27°44'49,22",95°42'54.91" altitude 323 m
(19 nos.
of (*Permission for change of user agency from BRTF to
Private NHIDCL obtained from Central Govt)
Land)
Out of 90,000 Cum generated muck , 34,000 Cum muck
utilized for filling section of 0.00km to 12.00 km on
Akajan-Likabali road and balance quantity disposed off
at GREF land at Likabali(km12) and Siji location(Km
30.00)
tgig o e The terrain of the muck disposal site at Siji is U”duhﬂfﬂj
‘\Nv IR
- \\ NS
Member rf{ol ﬁoal’d \() N L%Q\ G}%
State POlIUtON O o, desh €|5-, o\
Govt, of AT 01110 e ©
Naharlagun
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G

and the area is almost stabilized, however plantation of
pecies should be carried by the State

indigenous tree s
of user agency.

Forest Department out at the cost

40.00km- 122.50 25 [ NA [BRTF | NHIDC | YES | Area  |09.07.201|12.09.2017 | Inspected GPS coordinates

B0 L 9.80 ha 4 (a) MoP _
(19 nos. 27*47'48.89",94°44'04.87" altitude 815 m
of (b) mMDP
Private 27°47'41.23",94°43'58.90" altitude 800 m
Land) (c) MDP
27°47°39.26",94°43'40.74" altitude 830 m
(*Permission for change of user agency from BRTF to
NHIDCL obtained from Central Govt)
65.00km- 45 6 NA |BRTF | NHIDC | YES Area 04.03.201|27.04.2017 Muck dumping site of 1.317 ha is in private land (2 nos.
71.00 km L 1.317 ha 5 MDP)
(2 nos. of| (*Permission for change of user agency from BRTF to
Private NHIDCL obtained f ral Govt
Land)
65.00 km- |7.497 6 NA [NHIDCL| NHIDC | YES 5.454 ha | 28.11.201 | 19.02.2019 Muck dumping site of 5.454 ha (1.317 ha with 2 nos.
71.00 km L (1.317 ha 8 sites in Private Land and 4.137 ha with 3 nos. MDP sites
with 2 of in forest land)
nos. sites
in Private
Land and
4.137 ha
with 3
nos. sites
ofin
forest
land )

24 NA |NHIDCLpNHIDC | YES | 20 20 ha ]12.10.2018]24.01.2019 Inspected GPS coordinates

71.00 km- |52.45
37

Q‘W 0\?’1} et
[targoa d : \\'b ﬁ‘

ontrol >
ponutiorl cnal Pradesh gﬁ’a 5‘355 ?3\
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95.00 km L 9 nos. (a) Natural landslide
MDP) in 27°56'16.28",94742'7.54”
Unclassifie altitude 894 m
d State (b) MDP
Forest 27°56'00.76", 94°42'12.28"
USF) altitude 973 m
(c) MDP
27°55’43.93", 94°42'44.04"
latitude 960 m
(d) MDP
28°04'03.3", 94°41'08.31"
altitude 786 m
(e) MDP
28°04'1B.81", 94°41°55.35"
altitude 831 m
() mMDP
27°57'01.42", 94°41'30.24"
altitude 921 m
Muck dumping sites has not been acquired by the user
agency NHIDCL however consent of the land owner has
been taken.
95.00 km- |1.951 |10.62 | NA |BRTF NHIDC | YES 2.33 ha |12.05.2014 22.07.2015 | Inspected GPS coordinates
105.62km L {2.00 ha (*Permission for change of user agency from BRTF to
in NHIDCL obtained from Central Govt)
Private (a) mop
Land (2 27°57°01,40", 94°41°29.40"
nos.) & altitude 711 m
0.33 ha (b) MDP
forest 27°56°16.28", 94°42'07.54"
land(2 altitude 894 m
nos,)}
General observation:-
QPLI" ,&/_‘{}\(-r Public hearing conducted in Basar in respect of Akajan-
/ \‘:\q}’ :\ “\Q\Q‘L 11
ber $ecreta }G\\" o' 2
Staleﬂl"eorlliluﬂon ontrol Board ¥ R FG"‘Q'
Govt. of Arunachal Pradesh ¢ P d\?&\
f \‘:‘;‘\ \

Naharlagun-791110
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s £ .,
Likabali-Bam road wherein local habitants had raised
r complaint on (i) destroying of their agriculture crops
due to improper muck dumping by choking the natural
rivers /streams in this stretch of road.

Ying | 0.00km 20.85 |16 NA | PWD | PWD YES Strip 16.08.2010/11.10.2013 Chainage 0.00 km to 16.00 km under PWD
Inspected GPS coordinates

koin | to 16.00 muck plan g
g- |km in the (c) Land slide location
Mari abandone 28°08'13.92", 95°17'46.56"
ang d altitude 203 m (where culvert had been shifted
- habitation due to landslide)
Pasi land and (d) 28°09'59.26", 95°14'57.53"
ghat abandone altitude 195 m
d (e) 28°10'01.16",95°14'54.31"
agricultur altitude 222 m
eland (f) MDP9

28°10'10.13", 95°14'35.24"
altitude 241 m
(g) MDP 10
28°10°09.09",95%14'03.93" altitude 287 m
(h) MDP 12
28°10'06.45",95°13'42.38"
(i) 28°10°'09.09",95°14°03.93"
Landslide zone
() MpP13
28°10°22.56, 95*13°04.98"
altitude 324 m
(k) 28°10'06.45",95°13'42.38"
() MDP14
28°10'30.62, 95°13°13.94"
altitude 325 m
(m) MDP 14(13.9 km chainage)
28"10°30.62, 95°13'13.94"

QR;' altitude 329 m

o k%
\ f\ (n) MDP 15 o
‘§§ 3 o 12 :
\\. - '\ u Q‘\“ﬁ\

Membe reta \Qd“\l o it

i e
of Arun %
Naharlagun-731110 W
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25°10°38.10, 95°13'34.827
altitude 299 m —
(0) 28°10'46.01, 95°13'36.73
(p) 28°10°50.79, 95713'33.42°

| QIsker D047 114039

B
km

EC
no

av
ail
abl
e

PWD

tg(,

PWD+ | YES
NHIDC

Strip 22.03.201024.10.2017
muck plan
in the

abandone
d

habitation

Jabandone

land and

d
agricultur
e land

ainage 16 S km WD
Inspected GPS coordinate:

{a) MDPO2
28°12'39.28, 95°13' 58.67"
altitude 371 m,

(b) MDP 02
25°11'54.39, 95°13' 53.107
altitude 345 m.

{c) MDP03(17.900 km )
28*11'51.13, 95°13' 56.31"
altitude 315 m.

(d) MDP O3
28°11°42.24, 9513 43187
altitude 311 m.
(e) MDPOS
28"11°31.91, 95"13" 33.75"
altitude 306 m.
(f) MDP DS
28*11°23.57, 95*13'27.06"
altitude 285 m.
(g) MDPO7
28"11'12.59, 95*13'27.94"
altitude 285 m.
Chainage 19.88 km to 43.257 km under NHIDCL
(*Change of user agency without the permission of
Central Govt permission from PWD to NHIDCL)
Inspected GPS coordinates
1) MDP 01(CH 22KM)
28°12'44.94%, 9514 00.337
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)Y

2)

3)

4)

5)

6)

7)

8)

9)

altitude 356 m.
28°13'54.67", 95°13° 24.29"
altitude 335 m.

MDP 03

28°14’11.90", 95°13' 20.90”
altitude 361 m.
28°14'11.90”, 95°13" 20.90”
altitude 368 m.

MDP 05

28°14'57.23", 95°12' 58.48”
altitude 367 m.

MDP 06

28°15'49.04", 95°12’ 44.53"
altitude 425 m.

MDP 07

28°15'46.51", 95°12' 53.89"
altitude 465 m.

MDP 08

28°15'59.17", 95°12’ 53.34"
altitude 501 m.

MDP D9

28°16°13.91", 95°12' 32.02"
altitude 561 m.

10) MDP 10

28°16'19.02", 95°12" 30.94"
altitude 574 m.

11) MDP 13

28°17'06.77", 95°12' 03.33"
altitude 647 m.

12) MDP 14

28°17'24.35", 95°12' 09.20"
altitude 658 m.

13) MDP 16

28°17'28.46", 95°12' 08.24"
altitude 664 m.

poliution
5&;:L of Arunac
Naharlagul

791110

SASP]
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14) MDpP 17 i
28°15'67.79", 9511 11.17"
altitude 647 m.

15) MoP 18
28"18'06.96", 95°11 44,71
altitude 639 m.

16) MDP 19
J8"18'08.32", 95°11°51.29 "
altitude 626 m.

17) MDP 20
28"18'23.58", 95°11'37.69 "
altitude 636 m.

18) MDP 21
28°19'23.01%, 95%12°12.20*
altitude 666 m,

19) MDP 22
28°19'26.83",95"12'17.36"
altitude 657 m.

20) MDP 23
28°19'40.53",95"12'22.32"
altitude 655 m.

21) MDP 24
28°19'59.86", 95°12'34.53 "
altitude 656 m.

22) MDP 25
28°2014.78",95°12'34.55
altitude 657 m.

23) MDP 24
28°19'59.86", 95°12'34.53 "
altitude 656 m.

24) MDP (CH 4.300 km)Gobuk
28°27'48.18", 95°13'56,20 "
altitude 604 m.

25) MDP
28°27'14.97", 95°02'41.51 "

(1)

embel Bicretd
sute} nm“‘“" e
G

of Arunac
w&ahadagu"'

hal Pradesh

-791110
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26) MDP (CH 8.800 km)
28°37'03.71",95%03'23.01 "
altitude 747 m.

27) MDP
28°36°13.24", 95°05°20.65"
altitude 980 m.

28) MDP
28°36°25.90", 95°06'10.80 "
altitude 1198 m.

Pash
igha
tto
Pan

gin

0.00km-
20.00km

14.45 RO NA | PWD | NHIDC 05.11.2011

[
"

25.03.2014

(i) Chainage 0.00 km to 20.00 km (* change in user
agency from PWD to NHIDCL obtained from Central
Gowvt).
1) MDP
28°05’23.85",95%17'48.84"
altitude 224 m.
2) MDP
28°05°38.01", 95°17'05.64"
altitude 256 m.
3) MDP2
28°05'45.24",95°16'58.03 "
altitude 289 m.
4) MDP3
28°05'52.63", 95°16'46.21"
altitude 324 m.
5) MDP4
28°05'51.17”, 95°16'38.93 "
altitude 328 m.
6) MDPS
28°06'14.27",95°16'06.30"
altitude 352 m.(tower of PGCIL observed in this
muck dumping location with concrete

construction by PHE)

state Poll

of Aru
Gwlw

/
N o~ W
’;p yidh 2 Q\
Member :;::‘%oard \\%\\u\c\\:\‘@"‘h \c;;t(\

h
nachal Prades O
agun-191110 d’;&(\ﬁ. W
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.

7) MDP10
28°06'33.58", 95°16'11.15"
altitude 369 m.

8) MDP13
28°06'52.35", 95°16'26.34
altitude 343 m.

9) MDP
28°07'19.16", 95°16'26.55 "
altitude 249 m.

10) MDP 20
28°08'08.70", 95°16'47.51"
altitude 240 m.

11) MDP 27
28°08'28.17",95°15'46.65 "
altitude 540 m.

12) MDP 32
28°07'56.75", 95°14'56.05 "
altitude 478 m.

13} MDP 34
28°08'10.01", 95°14’56.05 "
altitude 502 m.

14) MDP 36
28°08'11.33", 95°14'37.59 "
altitude 509 m.
15) MDP 37
28°08'14.48”, 95°14'30.78 "
altitude 525 m.
20.00km- |50.37 56 | NA [ PWD | PWD [submitt | (i)8 nos [18.03.20124.08.2016 |(ii) Chainage 20.00 km to 28.00 km & Chainage 42.00km
18000 - ed of sites |0 by RO, Shillong| to 58 km under NHIDCL (* change in user agency
L o without permission of Central Govt from PWD to
L km to |Ministry, NHIDCL).
FIRE (B Inspected GPS coordinates Muck dumping points from
Lo Bl Chainage 20.00 km to 28.00 km are as under :-
3 Q\}’ ﬂ,.:\qm 3 (a) MDP1(28°08'36.13",95°14'16.47"
' 17
'\{* GQ@
bt E vl o Ny \ R
cha 2
Govt. of AT oty z\@ RSN
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T hos of altitude 540m o _‘__‘1
sites (b) MD|'2{28'03'39.59'.95'14'09.52'}
from altitude 554m
28.00 (c) MDI‘-!{23‘03'54,97", 95*14'16.837)
km to altitude 700m
76.00km (d) MDPG(28°08'50.39", 95°13'46.69

altitude 712m
{e) MDP7(28°08'53.96", 95°13'33.53")

altitude 687m
(f) MDP7(28°08'53.96", 95°13'33.53")

altitude 540m

(Conducted Public hearing with local (Shri Tageng Taki,
ex ASM), expressed the comfort, easy accessibility and
reduced in travel time consumption due to Pangin to
Pashighat road and vice versa)

Inspected GPS coordinates Muck dumping points from
Chainage 42.00km to 58 km under NHIDCL
a) MDP 28 (28°08'43.92", 95°05'07.74")
altitude 269 m
b) MDP 29 (28°08'47.99", 95°04'52.51")
altitude 260m
¢) MDP 37 (28°10'03.08", 95°02"18.05")
altitude 243 m
d) MDP 38 (28°10'24.15”, 95°01'45.53")
altitude 238 m

(iif) Chainage 28.00km to 42.00 km & Chainage
58.00km to 71.00 km under PWD

Inspected GPS coordinates Muck dumping points from
Chainage 28.00 km to 42.00 km are as under:-

v
: U( _aprJ‘/ %.\Q\Q‘i 18
en a.rd \\Q\ @b‘e\(‘oﬁ\?\a
m{g ?ollut‘- achal |p|-ad25h Q\\S\\\le '\‘\‘B\
vt of A 791110 gi}'c‘ G
N h a“ﬁg \"‘A
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Jegprre——T"
’ 7 2) MDP2 (28°09'05.10", 95°13'23.84%)
I | altitude 696 m o .
I b) MDP3 (28°09'11.37", 95*13'06.97")
| altitude 695 m : .
' ) MDP4 (28'09'19.53", 95712'53.067)
l altitude 693 m )
d) MDP7 (28°09°09.79", 95°1226.60%)
altitude 635 m (*observed tower of the PGCIL in the
muck dumping site)
e) MDPg (28°08'52.90", 95°12°01.01%)
altitude 609 m
f) MDP17(28°08'58.27", 95°10°20.95") altitude 380 m
(Ch 37.550 km)
g) MDP21 (28°08’32.92", 95°09'02.90") altitude 314 m
h) MDP22 (28°08701.73", 95°0833.04")
altitude 247 m
i) MDP 24(28°07°48.18”, 95°07°21.42") altitude 259 m
j) MDP 26(28°08°29.55", 95°05'44.77") altitude 265 m
k) MDP 24(28°07'48.18", 95°07°21.42") altitude 259 m
1) MDP 24(28°07°48.18", 95°07°21.42") altitude 259 m
Inspected GPS coordinates Muck dumping points from
chainage 58.00km to 71.00 km under PWD are as
under:-
(a) MDP 42 (28°10'27.65", 95°01’18.79") altitude 270 m
(b) MDP 48 (28°11'23.86", 95°00°20.61") altitude 352 m
(c) MDP 53 (28°12°02.33", 95°59°46.55") altitude 477 m
The regeneration of shrubs, grasses, eupatorium spp.
At B has been observed in the muck dumping sites along
i & 19
P oo okt
oV bl e
\ N e A
Member 5E 2 o W\‘@ﬂ\“ ! @6 *
State POIBO0 &/ | Pradesh S W
Gort hartagun-191110 e
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with growth of Macaranga spp., cassia species,
Eupatorium species, perthenium spp., Saccharum spp.,
etc

Not to rule out the occurrence of natural landslide/ roll
down of debris/boulders thereby chocking the natural
river/streams course in these stretches of the roads
due to loose formation of base soil and gravel in the
region.

In various previous old dumping area from Pashighat to
Pangin, debris/fresh muck from the landslide zone has
been observed dumped/mounted in old muck dumping
area without proper retaining wall on the right bank of
the river Siang .

Mudslides and erosions caused by overflowing streams
and waterfalls are also some of the factors which block
the highways frequently during the incessant rainy
season.

Measures to be taken immediately by the user
agency & State Govi:-

(i)Soil conservation measures required to reduce the
continuous washing of soil at higher slope.

(i) The check dams, nallah bunds and percolation
tanks required to reduce the water velocity and
increase the ground water availability in the stff
slope area.

(iii)Plantation of suitable indigenous species shall be
carried out at the cost of the user agency under the
strict supervision of the concerned Divisional Forest
Division.

(ivJThe user agency to undertake immediate

20
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construction / maintenance of retaining / breast
wall and drainage in steep slopes to ensure soil
stabilization and provide drains/cross drains etc.

(v) Immediate action to be taken by the user agency
for proper culvert/drainage over the natural
streams/rivers/canal so that it should not hamper
the natural course of the water.

(vi) Site specific engineering structure like retaining
walls, breast wall and drainage shall be constructed
to avoid any soil erosion and for slope stability of
the hills.

(vi)The fresh muck from landside and natural
mudslide/rolled down boulders has been observed
to be dumped in the approved muck disposal sites.
Such area need to be taken care by providing proper

N.B. :- State Govt not submitted the proposal for
additional area of 20.22 ha forest land for disposal of
muck in connection with Pasighat- Pangin road 20 km to
76 km by PWD in Upper Siang District of Arunachal
Pradesh.

0.00km- |7.33 |Muck

NA |NHIDC | NHIDC

YES 7.33ha [12.10.201806.05.2019

7.33 ha in forest land of 37 Nos. Muck disposal points.

20.00km rea L L in forest No retaining wall construction observed at the sites.
land of Plantation on the stabilized muck disposal points to be
37 Nos. taken up by the State Govt at the cost of the user
Muck agency
disposal
points.
0.00km 7 Nao FC -
to 7.00 clearanc
Yupia| km e
(wildl| 7.00km- (16.8 13 NA | PWD | PWD |- - - - The road stretch from 0.00 km to 7.00 Km has been
20.00km | [ L " involved in NGT case and muck has been dumped in the |

‘la

tate P gsh
S D‘ Nunachﬂ PTaod

Gw‘: tamarlaqun:

'\j\l
B AWt
\Q\}\i&’\c ;\0'5\"2\‘Zi 2
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F —= T T —— e —_——— e e e e
wone), —t— AP private land. Terrain §s undulating to hilly. No Improper
20.00km- 138.04 30 NA | PWD | pwD Yes [Muck 18.05.201 _15-33(;2_0_1‘}‘_1}; muck dumping site has been abserved during the
0.00km |5 Disposal 7 by RO, Shillong | committee visit
[ Strip Plan | Ministry, GPS points
(Prapose |New Delhi {)point at 9.6 km
din12 (27°09°'02.76" 9343'59.34")
nos. of (ii)at 7 km (Nyorch)
chainage) (27°08'28.74" 93°42'55,32)
(iif) at 0 km
(27°06'00.13" 93°40°'44.86")

§ | Polic | 0.00km 15.49 | NA | BRTF | PWD - - 27.12.200| 06.06.2016 Violation involed in this proposal. Land transferred
e t017.490 (30.98 2 by by RO, | from BRTF to PWVD without permission of Central Govt
HQ- | km Ministry, | Shillong for change in user agency from BRTF to PWD.

Chi | (double New Delhi
mpu | land GPS coordinates:
specificati (i)t 4.5km
on) (27°03'45.13" 93'36’36.64")

6 Chi (i) (27°04'58.37" 93"35'52.40")
mpu The muck du mping has been done in private land.
Hola

ng No Forest clearance has been granted for additional
37.30 ha Chimpu Nallah to Holongi (from 2.75 km to
20.37 km by PWD in Papumpare district. (four land
specification)
o ,);S&/ &
SV Q%
N \\\('- -\\’5
M S R
ember 'Q’Q % ‘S\‘L
State Pollution Control Board A
Govt. of Arunachal Pradesh N
Naharlagun-791110
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Annexure I1

Water Quality Analysis report of Siang river

ARUNACHAL PRADESH STATE POLLUTION CONTROL BOARD
PARYAVARAN BHAWAN, PAPU HILL, YU PIA ROAD
NAHARLAGUN

MONTH - SEPTEMBER 2022

L e .
\79- 5!8&“\‘ River \ Location Sampling_” W‘ealge_rw T '__Turhidity Temp pH Do 1 BOD coo
code Nama Lq;ng & time l J (FAU) | €€ | (ma/M | (p5) _| _(mg/1) (mg/l).
| Permissible limit (B1S) s |esas| s |50} 2 it .
01 ‘ 3038 | Swng | NearRCC | 12/09/2022 | Sunny | N28'04.487 4576 | 264 | 734 | 73 | 1518 24 | 33
Bndge, 10:25AM £093718043
Pasighat |
ua‘ Siang Varne | 12/09/2022 | Sumny | M28%3034” | 105 | 267 731 | 68 | 152 | 28 | 38
Mariyang 1:19 PM £095°10'36" o
03 Siang | Byorung | 12/09/2022 | Sunny N20°3945- | 6308 | 246 | 742 | 82 231 | 06 | 12
l Sndge, 405 PM E095°0043"
] Yingkicng
{.
S
b 7. JE
{igo Lollen, JRF) {Bonita Nath, JRF) {J. Kato, Scientist 'B" )
APSPCB, Naharlagun APSPCB, Naharlagun

APSPCB, Naharlagun

Member eta = P <
State Pollution Control Board N\ \c\,\?"@\e*
Govt, of Arunachal Pradesh \\féﬁ i3 m@g
Naharlagun-791110 GO -\\3\
ij‘:"c’ of e p&:"?‘
NS\
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Observations and comments on SIANG RIVER based on An

Observations:

A.

Central Pollution Control Bo
Regional Director
Near Firebrig

ard
ate - Shillong
ade H.0,, Lower Motinagar
Shillong - 793014

alysis Report of

Arunachal Pradesh State Pollution Control Board

Siang river water samples were collected at three locations at
Bridge, Yingkiong, 2) Yamne, Mariyang, 3) Near RCC Bridge. P

1) Byorung
asighat.

B. The Siang River: pH ranges from 7.31-7.42, DO ranges from 6.8-8.2 mgfl. BOD
ranges from 0.6-2.8mgll.

C. Total Coliforms was Not Analysed.

Comments:

1. Based on the avzilable data of pH, DO and BOD and if the Total Colifcrms
Organism MPN/100ml is 500 or less. The Siang River will fall under Class of
Water: ‘B’, Designated-Best-Use: Outdoor bathing (organized), as per
Designated Best Use Water Quality Criteria.

2.

Depending upon the level of BOD the river does not fall under polluted river
stretch as per Criteria for Priority for Polluted River Stretches.

(R{,LJ/
(RAKESH BF SUMATARY)

Y|

\b\qll),

VK q& o
- <
Member decreta \&W P e

A
AV GO Q¢
\ate Pollution Control Board \\\ W e
st'saow.ft. of Aruna ch?a; mlg esh ,C_ Q\S‘\ (,‘&Q\\;Gt}"\l
rlagun- e\
R q:\:.:-ﬁc"“}’ ﬁ?‘\\

24

Scanned by CamScanner




Annexure: III A & I1IB: Copies of the memorandum submitted by villagers of Leparada Dist

and DFO Office Likabali

To,
The Joint Committee
M.o EF & CC. IRO
Camp Likabali, TL.ower Siang Districl
Arunachal Pradesh
Dated Garu the 8" August 2022,

Sub: - Praver for erant of compensatinn _ugainst lost ol forest privale
plantation by dumping of soil and defires.

R/Sir,
With due respect, | have the honour 1o state that the ongoing high way

road cutiing from Likabali to Bame has caused damaged to my forest
- : ’ ik ' " . e
plantation; Jocated in valley side at 151 10 16" from Garo Camp Side

Likabali. Morcover, our family have LPC against the said forest land.

Besides, we have earlier request the concerned company no 1o dump in
said area and a copy of application is enclosed herewith.

Therefore., | regest vour honour kindly to look into matter seriously and

take immediate action,
Thanking you sir.

Enclosure: -

1. L.PC 6 nos.

2.Sketeh Map

3. Application for stopping of dumping,.

2

Yours Faithtully.,
%/-(?\5"\-‘" '

— hyg
Shri Taluk karlo
Village- New Bomte

reta :
Statewil’%TEt?;“ Control Board Lower Siung District
L of Amnach-?é&,:gegh 0/1$ Arunachal Pradesh

Naharlagun-
\Z
\r})a SV ek
\&\K‘O‘\\\‘Q W c,o\"‘q\
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) O b
e&ec' ot c‘%ﬁ\?@‘
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mbe
State Polhmon C

Sub:

Sir,

The Project Manager
T.K Engineering Consortium Pyt Ltd.

Garu, District Wes: Siang (AP)
Dated Gy the @' Dec. 2016

Stoppage of damping soil / debris_at mv_nlat 2nd roguese il & ommpensation for

damping soil fdebris In my land sloping area_covering roag sice at ¥m:: 35+600 10
%750 1 HS. swea and many others covered under my LPC No. WS/Rev-16/39 (PT),

Dated Along the 5'" Dec. 2006.

it is to inform you that | and my family has z vast sloping land i the down side of
the existing road cutting of the highway in between Siji to Garu area near 25 km from
Likabali ta Garu camp. The land possession certificate of the said land was issued 1o me
and my family members namely in the name of Shri Taluk Karlo [myself] measuring
£0,000 sq. mtrs., Shri Theory Karlo (my father) measuring 50,000 «q. mitrs., Shn Rihin
Karlo (my younger brother) measuring 50,000 sy. mitrs., Smiy Yutes Karlo (my mother;
measuring 50,000 sq. mtrs., Shri Remi Karlo (my younger brother) measuring 50,000 sq
mtre., and Miss Rinya Karlo (my younger sister) measuring 50, 000 s3. mtvs.

Sir, it is zeen that the land owned by me, my father Snr Theory Kario, my
younger brother Shri Rilin Karlo, my mather Smty Yater Karlo, my younger beotses Sa
Remi Karlo which is in the slor =-=2 side of the existing hiph s oy ro2d has oesn
compietely damaged with 1ts tarest products dunng the exzovato, of eanh cuting. Me
a:1d my tamily has not been enlisted in the beneficiary list for compensation as our land

exist in the slop area, but now due to earth cutting cur area s compistely devastated.

Sir, the ea:th cutting covering e land of my younger breines Shri Rem: Karo
my sister Miss Rinya Karlo is Likely 1o start. | would like 1o request y0u not to darmaped
the slop area of said land.

Therefore, 1 highly reguest you to veriy the damaged p.ots of my family and
award sufficient compensation for the Irzs 2nd Juimidge to oL land and its forest
products. And also to stop damping soil / debris at the plot of my younger brother Shri
Remi Karlo and my sister Miss Rinya Kario.

This is 10r your kind information and necessary action: and to aveid further tegat

nroreedines

' Thanking you

et ANl ety

>R
> T7uk karlg” ™
l {la: Jwnear)
!6' I C2nalt of atl family mamnar

ontrol ard
achal Prades
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. GOVERNMENT OF ARUNACHAL PRADESH
O*FICE OF THE DEPUTY COMMISSIONER : WEST SIANG DIST :
ok 3 OO

‘u;-{- . LAND POSSESSION CERTIFICATE

R NO. W3/REV-16/39 (PT)
2 Dated Along the 5th

AALO

A Dec /06
¥
' = This is to certify that Shri Taluk Karlo
' 5/0 Shri' «Karlo of Village-New Bomte,P0/PS-Gensi,Distric:-

Uest-Siang. Arunachal Pradesh is in possession of his cwn

LA Juprlvate land measuring 50000 sgmtrs located at Garu area

as described below.
This LPC is issued as per NOC issued by the
Sub-Divisional Officer,Likabali vide No, LKB/LFC- 7£/0%

dated $/71/0(
DESCRIPTION_OF BOUNDARY
North :~ Plot No, 8
South := Plot No, 1
East = Plot No. 4
West = 38134 river
L"t = ,_u-_.,_ on
-d- c P. HA MY " ";—‘3:-{‘
:‘f""'*fz.:;;“ o %{ s
[11 o ¢ y-qlvl,"m i\/ mpu °m1851¥mr
Ay WestelangmBisbrict
Lawury ;« ?mgnq TIstrgl
‘\f:"‘::..- N
r}})«ﬁ\/ g <<
OV aetk
Hembar Fcreta 0&\2\\%@6\@«@
state Pollution Cpntrol oard \\f‘ {)@ a
Govt. of Arunachal Pradesh 13’5‘ %‘Ua P@k
Naharlagun-791110 e\ha@g \‘\?"\\
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. GOVERNMENT OF ARUNACHAL PRADESH )
OFFICE OF THE DEPUTY COMMISSIONER : WEST SIANG DIST : ALON
ok

©* %5, “.LAND POSSESSION CERTIFICATE

3 Ny NO. WS/REV-16/39 (PT)
5 ' Dated Along the Sth Dec

+
1nhis is to certify that Shri Rilin Kerlo

S/o Shri T.Karlo of New Bomte Village,PO/PS~Gensi,District
Hest-Sia:ng; Arunachal Pradesh is in possession of his own
" s _private land messuring 50000 squtrs located at Garu area
"« as described belows

t* This ILFC is issued as per NOC issued by the
Sub-Divisional Officer,Likabeli vide No. LKB/LPC- G £ /auv
dated 4 /7270 f

DESCRIPTION OF BOUNDARY

North :'= Plot No, 3
South := Silo Nallah
East = Plot No, 2

| il
‘/.//;}r .,r",-
A SK
i LR AT G o / "o
Cars 1 G A #{,{ Deputy Commissionar
Loe At L ﬁf/ West lj:gng District

Vapar Ad

. ) ' W NG
fembsy rei: }h‘;\?‘ ok
State Pollution ontr:l oard \V %\G\GOWQ\Q

Govt. of Arunachal Pradesh S
Naharlagun-791110 w %*QGS\%‘ GﬁQ\\'hc,h?‘
W A
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- GOVERNMENT OF ARUNACHAL PRADESH
OFFICE OF THE DEPUTY COMMISSIONER : WEST SIANG DISTRICT : AALO

---.“.‘.‘.\ HEEREER S
T ~_
P, . LAND POSSESSION CERTIFICATE
e ) NO. WS/REV-16/39 (PT)
Ly Dated Aalo the 5th
7N ' Dec /06

a
e Tnis 1S to certify that Shri Theory Karlo
S/0 Late G.Karlo of Villagec-New Bozte,P0/PS-Gensi,District-
West Siang, Arunachal Pradesh is in posseasion of his own

"private land measuring 50000 sgatrs located at Garu area as

described belov,
This LPC i3 1i3sued as per NOC issued by

the Sub-Divisional Officer,Likabali vide No, LKB/LPC- ?a‘;/?ut‘b'

dated ¢/ 2/00
DESCRIPTION OF BOUNDARY

North :~ Silum Nallah
South :- Plot No. &
East := Plot No, &
West - Plot No, 8

-

B g D el // ;w ‘/
b Lokl _...,,‘J‘., Zamn)
A S Deputy Commissioner
. e A 3/ Wes< 511 D
-, l‘ i I I'lg _Lstx;ict
Lo "C k) g//xﬁ
” . . /0 i ot
..' i ‘1
' s
\ 2
IMember{Secreta N
State Pollutiom-Eontrol Board \“’}“ 6\5\?\ Q\e*
Govt. of Arunachal Pradesh R\ ?.\N'\ oo
Naharlagun-791110 \,\@ R
I e
0% (W
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GOVERNMENT OF ARUNACHAL PRADESH
OFFICE OF THE DEPUTY COMMISSIONER i WEST SIANG DIST i 1 AALO

LA LA R N E

e LAND POSSESSION CERTIFICATE
NO. W3/REV=16/39 (I'T)
Dated Along the ‘ith
Dec /06

This 1s to certify that Smty Yater Karlo
'”/U\Shl‘i T.Karlo of Village-tlew Bomte,P0/P3-Gensi,District-
West 8iang, Arunachal Pradesh ie in posseuvslion of her own
' 'privnt.e land measuring 50000 sqmtrs located at Gard ares o

deacribed below.
This LFC 18 issued as per NOC issusd by the

Sub-Uivisional Officer,Likabali vide No, LKB/LPC= 77 /ron =

dated 4 /sy 06"
DESCRIPTION OF BOUNDARY

North :~ Silum Nalleh
South = Plot No, %
East = NH 52 A

Vest :=~ Plot No, 7

-~
, -
. Y (e 0y
SRR C Lins } ‘T .f] )
oo 2 ../ |4 L
Y v SN B e Denuty ggmm s ioner
v g B "‘,-‘f"f'ﬂ'ﬂ went Siang Districy
i o f'/./'; g H -h,& reaa 100
o (e .
;’/;r “ \ L

Mer'r;t;?r
te Pollution
s(t}aOSt. of Arunachal Pradesh 4
Naharlagun-791110 ¥ 30‘\ -
A
D (W
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- GOVERNMENT OF ARUNACHAL PRADESH _ = . o
OFFICE OF THE DEPUTY COMAISSIONER : WEST SIANG DIST @ AAL

FESPOEERERS
“e¢ " Tem, - LaND POSSESSION CERTIFICATE
ey k. 50, W3/REV-16/39 (PT)
= . Dated Along the 5th
< 4 Dec/06

= Tris is to certify that Miss Rinya Farlio
D/0 Spri T.Karlo of Village-lew Boazte, po/PS~Gensi,District-
' . West Siong, Arunachal Pradesh is in possession of her own
private land measuring 50000 sgmtrs located at Baru areas &S
described belov,
Thic LPC is issued as pai KOC iscued by
the Sob-Divisionel Officer,Livsbeli vice No. LEB/LRC~ $5/057
dated 4 /7%/°0.

DESCRYPTICN OF EOUNDARY

., North :=~ Plot Ho. 7
Sauth :~ Plot No. 2
Zast = NH 52 4
West = Plot No. 3

. i
Exvts gyl ) A i
Tez 2*7 : 3. S T4 4 Af 1 1
: e o — - %
T e ’l/’f,"/" < (Tope” Bam ) |
e O N Deputy-Cozmissioner
i a"/".7""y.;frf’:?‘{/" H‘?Stté—&-‘ ng Districe
Ee\ R v 1 2 I
o Rrzaire G = i
Femeay "'\i %

Member Begreta \\/ W
State PollutiomControl Board \\ m\%g\%‘?‘?;\e*

Govt of Arunachal Pradesh N o®
Nzharlagun-731110 \5"\“?' @\\""\ Qo
Qig'c' a‘c‘aqh 2
\\3(\3% \‘f\'}.\
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GOVERNMENT OF ARUN;‘;CHAL PRADESH
OFFICE OF THE DEPUTY COMMISSIONER : WEST SIANG DIST : .

R

% i Nk LAND POSSESSION CERTIFICATE
NO.WS/RFV-1£/3"
Dated Along tu
Dec/06

"o
f{:

This is to certify that Shri Remi Karlo
5/ 0'Shri T.Karlo of Village-New Bomte,PO/PS-Gensi,
g District-h'eat Siang, Arunachal Pradesh is in possessliol
T of his own private land measuring 50000 sqmtrs located
at Garu area as described below.
This LPC is issued as per NOC issued by
the Sub-Divisional Officer,Likabali vide No. LKB/LPC=-7

dated 4/s3>/0(&.
DESCRIPTION OF BOUNDARY

Narth :~ Plot No. &
South := NH 52 A
East - NH 52 A
West ;= Plot No, 4

j.'-' l}‘-.' iz < C/L‘U &C&l 1’/
“.“-I' ..Lm\f b/ \TU B

dCiiE { 643 wePut,g cmmiss oner
Loc i Gegist d, /C_/N_/u: est ian.g istrict

L

P S
Member(Sedeta NJ O\\“é‘ Pg’\ O°

State Pollution'Gerttrol Board
Govt. of Arunachal Pradesh 135"
Naharlagun-791110 %
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=4 Reguest for Immediate «

top of rampant dumping into valiey side
mn between Nyig

am: and Kamdal: village, particularly within § Km away

from Ryigam Village by the contracting agency Shivam*Company,
under NHIDCL. SO TV,

S

tndersipned would Lke 10 Graw vour kind attention repazdm
f1ven phoves g 2ect for yvour gind consideration and immediare necessamy
IR PleEse. On T dulvi 2019, e Brai A Manager of Shivam Company

working under WHIDCL, in segracnt Basar w Ego project was calied a- the

resident of HMLA Shri Gokar Basar and briefly discuss about the il effect of

rampant dumping into vallev side gt thet location by the honourable sir.

However, the said company are continuousiy disposing their mug disposal
directly 1o valiev side as results flora and fauna and agquatic life of Mite
stream are highiv in danger. and also Mite River 1c sur main souree of

FIelnang waler for wicls Rese Riln WERD reld whirh o

cetomes highiy
polluted.  Also as resulis of rampant dumping into Rese river mud sludge

during raim- season, the stream are damaging our FHead Work and Irrigation

Chanel constructed along the Rese Stream.

Therefure, we the undersipned would hike 1o prav for vour kind

immediate infervention and ask tje contracung agency to dump their mug
dispesal at the desipnated dumping vard.
Your early action is tughiy solieted

L. Shr Toi Basar, GRK President Nvigam Village, ~ _ o@¥7 A\

Thanking vou

< Shu Lnya Basar, Ex- BJP Srage Councl Members

380 Todun fomer Bp trggam

— —

Lo B - / - R .
L 4 N P A /t' e\ { v/ / Iy ‘.I b - I !
oy} . ’ ) E l|~ Lt _"! T
(_ > L A S P — i

‘\?} +
A 3 TS
State Polluti oar \\ o Qﬁ\‘?

f Arunachal Pradesh N %\‘ ¢
Govtﬂ:harlagun-mﬂw N a
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~u'y - Prayer ior spot verification of Highway carth cutting and issuc of
stop order to their ongoing rampant dumping into Rese river.

Noase

crppr e
cas.or a werbal requsst e the
renTE A ngomng Highw 4y prenect vork hetny (';1."!'\iﬂ’5' our m sirerch
c ot o through mug disposal (earth &

e ATy ‘-.-.!fz-.::‘. and Kamdak viliae m

debrist directy into Mite stream  major tnibutary of Rese
skey are nat ready to listen our reguest and they conununusly dumping
carthwork fircctiv into the said river. As a matter of fact the whole WRC
firid owner comprising of 23 (Tweny Three) family ajong the Rese niver are

under grave threat of damage during coming monsoon. Because of 11 all the

lu completen :--‘_-“ aae

~ mver. However,

iimgt woa=l znd leraatien renal i Bese cyer wal!
riohs Saennsdening tng aboce SeENHUsS A
0 prav to veur good seif o mtenvene the matter and stup
Jauliy aur immecialey. Ang af they don’l halt their rampant dumping
into the wwer, we wil be compe! w knock the door of Princple Chiel
Conservitur of Forest which may invite disturbuner to the smooth progress

of onzning Highway Project Work

Therefore, Sir. this 1s (0 pray vour good sclf to intervene the matter

rere we wagid hke

and ssus the stop order immedutely,

Your's farthfulls

A\
1. $hn Tor Basar [Ex f\']\

S
{ T

Shr Emo Ribg (Ex-asyh W
!

b

3. shri Bwva Basar [Ex-GiPAJ

4. ShrvJumkar Basar (GB| = ?/_: oard
) \ Govt. of Arunachal Pradesh

5. Shn Tekar (Teachen - by-4- Naharlagun-?g‘l‘l‘lﬂ

. Shri Tedak Basar 158, "7 15

2 v L S (o v e { gt AP L qg
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To,

The Deputy Commissioner
Basar, Lepa Radar District
Atunachal Pradesh

™o

—_— ﬂ:ri,:x .
Subs c::mnlia“ against Shivam _Trans _Construction Private __Limited for
deliberately destroying the agricultural fields of Resi area.

Sir,
sar Sub-Division, Lepa Rada

of Resi area under Ba
d anguish and pray to kindly

We, on behall of people
eal pain an

District, Arunachal Pradesh are writing with gr
look into the matter promptly on priority.
ed (herein after referred as “User

That Sir, Shivam Trans Construction Private Limit
| Highway in the stretch from

Agency) which is engaged in 2 Laning of Trans Arunacha
Bam-Basar Road is carrying out its work in rampant and in gross violation of several

statutes enacted with the sheer aim and molive to protect the environment and ecology
~ from all sorts of harm, hazard on and to preserve the same. Such Acts

and degradati
primarily being Air (Prevention and Control of Pollution), Act, 1981, Water (Prevention and
control of Pollution), Act, 1874, Forest

Environment (Protection) Act,1986 and
Conservation, Act,1980.

The user agency which is engaged in 2 Laning in the stretch of Bam-Basar Road
has damaged the agricultural fields of people of Resi area, Basar by illegally dumping of
to disappearance of the stream that flowed there

muck directly into the valley leading
earlier. The user agency has not disposed the unearth muck as per the Muck Dispasal
Plan duly approved by the competent authority in the whole stretch of the road making

lives of the daily commuters very difficult. The muck has been indiscriminately dumped or
roll down the valley in contravention of Farest Conservation Act, 1980 and other allied
Rules in force including Undertaking given in the Forest Clearance by the user agency.
As per the approved Muck Disposal Plan for the construction works, the user agency has
to construct a RCC retaining wall, RCC breasts wall and RC drainage to save and

protoct the environment.

criminate dumping of muck/debris in the valley and

The photographs of indis
leading to clogging of streams is annexed as

dumping of muck/debris in the valley
PICTURE-1 & PICTURE- 2.

Before the user agency started its work, the agricultural fields of people of Resi
aren were very fertile with massive agricultural production every year. Ever since, the
oarth culting work started by the user agency, dumping of muck/debris in the v;alle
followed, the streams in the valley is covered with huge quantities of muck/debris Thy
stream which use to flow freely, is now flowing beneath the muck/debris that has ‘beei

§
A P

Member » 5
State Poliution Gantrol Board \V Q\\\“\ K\ o® 0,5\9\“"
Govt. of Arunachal Pradesh \‘\\\\g _@Q
Naharlagun-791110 36 OV e Y b
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dumped Whenever there is heavy ran/downpour the strear swells beyond Its limit and
cames down the entire muck along with it and deposit it along the nverbed Now the
e of the tiver has changed and is flowing into the agricultural fiolds as the riverbed
herght has raised due to deposition of muck along the riverbed During rainy season fhe
agricultural fields is filled with huge, volume of water leading to loss of agncultural
productivity. The photo of raised riverbed height due to muck deposition and change of
course of water s annexed as PICTURE-7 to 12.

regulated. The dumping of muck

4
The Muck Disposal plan had nol been propetly
project, The river that was

has also affected the whole aquatic life in downstream of the
filed with various species of fishes is barren now

As per the Forest Clearance granted to the user agency, the construction agency
has to comply with the condition No.7 wherein it states” over burden shall not be dumped

outside the width of the road. The muck generated in the earth culting will bo disposed off

at the designated dumping sites and in no case, the muck/dabns will ho allowod to roll

down the hilly slopes™ But, in instant case not a single dumping sites has been

maintained properly in @ prescribed mannet in the whole stretch of the construction sites

by the user agency. The photo of muck/debris rolling down the valley is shown as

PICTURE-3 & 5.
The user agency has deliberately and intentionally avoided to uphold and abide by

Article 48A of the Indian Constitution whereby it is one of the fundamental duty of every
citizen to protect and improve {he natural environment including forest, lakes, rivers and

wildlife and to have compassion for all living creatures.

The user agency has proceeded with the construction work violating and
contravening all the guidelines laid down by the compelent authorities and the SOPs laid
down in variaus statutes especially enacted by the legislatura to protect and preserve the
environment and ecology such as Air Act, 1981, Wataer Act, 1674, Environment
(Protection) Act, 1986, Indian Forest Conservation Act. 1980, Schedule Tribes and other
Traditional Forest Dwellers Recognition of Forest Right Act,2006,and Wild Life Prolection
Act, 1972,

The User agency not only crealed environmental hazard, but also destroyed the
scle livelihood of the people of Resi area by damaging the agricultural fields due to muck
dumping. The activity of the user agency tantamount to gross violation of “Natural Justice”
and “Rule of Law" widely recognized and cherished by the makars of Indian Constitution
Various photographs related to this complaint with description are annexed as PICTURE-

3,4&6.

The user agency is voilative of Article 21 of Indian Constitution as the Hon'ble
Apex Court of India have held and opined in plethora of its judgments that *Right to Life
and 'Parsonéfl Liberty” includes Right to have pollution free and clean cnvirongm t T:
user_ngency is making way for usherance of several natural calamities s | - "J
erosion, landslide in our area in days to come. ueh as flood, sol

Member ta \')?' ‘s
Q S\ \eh
State Pollutior-Gehtrol Board W \(J\\\‘,_ R 9\{,0 <
<4

Govt. of Arunachal Pradesh A
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We, the people of Resi

» Resi area therefore

Shiv « fequest your august | indly dire -
ivam Trans e v q 3 gust honour to kindly direct the

Limited 0 immediate , : aenas o
i gHiciifiure immediately compensate the damage caused to

fields entione :

b hﬁ']dﬁ as mentioned above or 10 restores the river, as it was before the illegal muck

) p s "'!;’ the valley started. Failing (o redress immediately will compel the people of Resi
Fea under Jasar Sub-division, Leparada District to knock the door of Hon'ble National Green

Tribunal, Principal Bench, New Delhi.

Enclo: As mentioned above
Capy circulated to:

I. The Deputy Commissioner, Basar Leparada District (A.P) for information and necessary
action please.

The Hon'able MLS, 29 (ST) Basar Constituency for kind information.

3. The PCCF & Principal Secretary, Department of Environment and Forest. Govt. of AP
for kind information.

The Executive Engineer, PWD (Highway), Basar, Govt. of A.P for information.

The Project Manager, Shivam Trans Construction Private Limited for kind information

%

s

and necessary action.

The DFO, Aalo Forest Division, Govt. of A.P for kind information.
The Zila Chair Person (ZPC), Basar for information.

The Joint Committee, Hon’ble NG'I for honour ol kind information.

© o N

Spare Copy.

Member ta
State Pollution Control Board A

Govt. of Arunachal Prad P
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38

Scanned by CamScanner



-é:); o § 2

1. Shri Tope Basar

'/._.{,‘ .rr:”':T'

BT a2

Shri Dakkasf Baser
_"/

. Shn: Imo Riba

P

4. Shri Jurigo Kamsi

,;\

rJ

La2

{ :r" —
. Shri Y. Nyato Basar

Y .3
\.;.{'.-(a-‘y

. Shri Jummar Basar

L

h

f\\'v

_ShriT. Jﬁ’mn Basar

o
8. Shri Todzk Basar, GB

B

©. Shri Tokar Basar

VEY o
10.Shri Boge Basar

~

Ve Leasn s
11.Smti. Yumpu Basar

12.Shri Bigi Sora

s

ution Board

Govt. of Arunachal Pradesh
Naharlagun-791110
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14. Shri Ny=to Rike
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+s N -

15. Smri Nyahi Tebe
;,j‘/?anvf_?_
16. Skri ‘-!"..ﬁ.:: basar
Lt“’/
afken B==——

M; -._q. ’}'_.—
=

18. Shri Heni Basr

20. Shri Nyadar Basar
p
21, Stri Mimo Basar_[ ¥l
S

22 Shnlm:.... Bm:x GB

2. smn_._éﬁm Basac, GPC
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25. Shri Tomar Basar %t

. Shri Jumgo Basar (/[. f?ﬂt%/
27. Shri Doi Basar Q&gy .

28. Shri Jumbe Basar 1’9.— %%A/\'
i Toli T Jsrndade
29. Shri Toli Kamdak /- V

03I

30, Shr Jummar Kamdal,

21,88 LIG0 IS REAR

{ @nsar fHOAN
Pr <& pegr &a va"}’
19 St NraKen [brsec RaARY_~
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s In the project site by Shivam Trans
fing down the hill slopes in

Picture-1. Indiscriminale dumping of muck/debni
ry of the

Construction Private Limited. The muck/debris are seen 10
totat violation of the guidelines of the Forest Clearance and making a mocke

Designated Dumping site guidelines

o A,

|
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ris seen rolling down the hill slope. This muck/debris are

Picture:2: The Muck/Deb
{ Bolek arca, Basar, Lepa Rada

directly roliing into the river and clogging the river a

District X QE
4/
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T et
Member Sédista et
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Pictire:3' The muckidehris rolling down the hill slopes have uprcoted making trees &
other plants and also damaged the aguatic life of the river in flagrant violation of Forest
Conservation Act, 1980 and other allied Rules. As per the approved Muck Disposal
Plan of the construction works, the user agency has to construct a RCC retaining wall,
RCC Breast Wall and RCC Drainage to protect the environment, but the user agency
failed to do so and hoodwinked the people of the area in profit making spree.

. -

‘ side in lla‘g-irant violation of Muck Disposal
Plan issued to Shivam Trans Construction Private Limited. These muck roll down the
hilly slope and also the dust emitted from these muck make the life of commuters a hell.
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Picture:5 The rnver seen helow 1-.; fil
of forest conservationAct, 1980,
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Picture:6: Self made designated dumping site of Shivam Trans Construction Privato
Limited.
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Picture:7. The raised level of the niver bed due to mixing RBM with of muck/debris
dumped by Shivam Trans Constuction Private Limited. The raised level of river bed has
changed the course of the river. letting them into the paddy telds of the local poor

people.
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Picture:B: The nver s seen file A ivam Trans

Construction Private Limited. The muck/debns has totally damaged the river and also
the agricultural fields of the local poor people
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Annexure: [V:

Some photographs of Akajan

(Dated 05.07.2022 to 10.07.2022)

-Likabali-Bame Road during project site inspection

Photo 1&2. Mucks disposal nearby waterbody and | Photo 2.

natural vegetation and not maintaied the slope.

Photo 3. Onsite NGT team
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Photo.5. Obstructing  natural nallah  for Photo 6. Stabilized muck dumpimng site

constructon of culvert.

Photo.8.Public hearing at Leparada district |

Photo.728. Committee interacting with public
graphs of Yingkoing _Mariang -Pasighat road during project site inspection

Some photo
(Dated 05.07.2022 to 10.07.2022)
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d stabilized Photo.10. Eupatorium sp. growth in the muck dumping F

pha
/ N
' muck dumping site site

Photo. 11. Obstructing natural nallah Photo. 12&13. Constructed house over the muck
disposal site

Some photographs of Pasighat to Panging road during project site inspection

(Dated 05.07.2022 to 10.07.2022)
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Photo. 13. Construntion of houses and hotels in

the muck dumping sites

' Q) &
Member Setret Y W WP WO
ember Jepreta \0\\\ \\;\ \\\Q’ @@

. State Pollution Control Board &
Govt. of Arunachal Pradesh -{,fo(’ g\(’ hc-_'ig o
Naharlagun-791110 Tt &

Scanned by CamScanner



o |

X

Photo.15. & 16. Stabilized muck disposal site

Photo. 16

Some photographs of Papu-Yupia -Holangi (wildlife zone) road during project site inspection

(Dated 05.07.2022 to 10.07.2022)

Papu-Yupia road with proper drainage

| Photo 17&18. Naharlagun city drainage system
over the Muck disposal area
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Photo.19. On the way to Itanagar via holongi

Photo.20. construction site over the muck disposal

area.
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Case Information (elick here)
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Diary Number |  Case Number Party Name I AOR Court | Tribunal Fres Test
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It 2 —

‘n) | 1 1 36 caplcha’

| Diary No. IY' ar
| 27618 [ 2022 v Submt

Diary No.- 27618 - 2022
NATIONAL HIGHWAY INFRASTRUCTURE DEVELOPMENT CORPORATION LIMITED vs. UNION OF INDIA

Case Details

Diary Na. 276182022 Filed on 02-09-2022 03.03 PM PENDING

Case No. | CA. No.

| 1 NATIONAL HIGHWAY INFRASTRUCTURE DEVELOPMENT CORPORATION LIMITED
Petitioner(s) | THROUGH ITS GENERAL MANGER (TECH.) OFFICE AT 3RD FLOOR, PTI BUILDING,
| PARLIAMENT STREET NEW DELHI , DELHI

1 UNION OF INDIA
THROUGH THE PRINCIPAL SECRETARY OFFICE AT 3RD FLOOR, PRITHVI WING, INDIRA
PARYAVARAN BHAWAN, JOR BAGH NEW DELHI NEW DELHI , DELH|

2 GOVERNMENT OF ARUNACHAL PRADESH
thr, the chiefl secretary ITANAGAR 791111 ARUNACHAL PRADESH , . OTHER

3 ADDITIONAL PRINCIPAL CHIEF CONSERVATOR OF FOREST (CENTRAL) NORTH EAST
REGIONAL OFFICE

LAW-5UB-518, LAMBATNAGEN NEAR MTC WORK SHOP SHILLONG MEGHALAYA 793021
OTHER

4 ARUNACHAL PRADESH POLLUTION CONTROL BOARD
thr, member secrelary DEPARTMENT OF ENVIRONMENT AND FOREST, PARYAWARAN
BHAWAN YUPIA ROAD, PAPUNALLAH, NAHARLOAGUN 791 110, ARUNACHAL PRADESH | |

|
| 5 PRINCIPAL CHIEF CONSERVATOR OF FOREST GOVERNMENT OF ARUNACHAL PRADESH
| ITANAGAR 791111, ARUNACHAL PRADESH , . OTHER

B DIRECTOR, GEOLOGY AND MINING
DEPARMENT. ITANAGAR, ARUNACHAL PRADESH . , OTHER

7 CHIEF ENGINEER NH ITANAGAR
ARUNACHAL PRADESH , , OTHER

Respondent(s)

| 8 M/S. TK ENGINEERING CONSORTIUM PVT. LTD, |
| thr, its representative MODEL VILLAGE NAHARLAGUN ITANAGAR 791110, ARUNACHAL |
| PRADESH , , OTHER

| 9 M/S. PUNAHINDA CONSTRUCTION PVT. LTD.
[ thr. its representative C/O. TIMES VIDEQ LIBRARY AKASH DEEP PS ITANAGAR 791111,
| ARUNACHAL PRADESH . , OTHER

10 M/S. JUGAL KISHORE MOHANTA IVORY ENCLAVE
| thr, its representative RGB ROAD, GUWAHATI KAMRUP ASSAM 781021 , , OTHER

11 W/S. BSCPL
thr. its representative 8-2-6021/1/A JIVI TOWERS, ROAD NO. 7, BANJARA HILLS, HYDERABAD,
Member arE TELANGANA 500034 , , OTHER
State Pellution Control Board 12 M'S. DINESH CHANDRA R AGARWALA INFRACOM PVT. LTD
Govt. of Arunachal Pradesh he. its :epres{,c-f.mu 401, THE GRAND MALL, OPP STATE BANK ZONAL OFFICE SM ROAD
fﬁ'/maaw WS ANAND AHMEDABAD 380015, GUJARAT . , OTHER
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